[TO BE PUBLISHED IN THE GAZETTE OF INDIA, EXTRAQRDINARY, PART-1I SECTION 3,

the Income-tax Act (43 of 1961), the Central Board of Direct
amendments in the notification of the Ministry of Finance, Dep
of Direct Taxes, vide number S.0.2914(E) dated the 13" Novet
of India Extraordinary, Part II, Section 3, Sub-section (ii}, dated ¢

SUB-SECTION (ii)]
MINISTRY OF FINANCE

(Department of Revenue)

(CENTRAL BOARD OF DIRECT TAKES)

NOTIFICATION

(Income-tax)

.

New Delhi, dated the 4 June, 2017

S.0. i (E). - In exercise of the powers conferred by sub-sgctions (1) and (2) of section 120 of

1.

Taxes hereby make the following
rtment of Revenue, Central Board

er, 2014, published in the Gazette

he 13" November, 2014 namely:-

In the said notification, in the Schedule, for serial numbef 11 and the entries relating thereto,

the following serial number and the entries shall be substituted, npmely :-
1 2 3 4 5 6
“11 Director Lucknow Principal Lucknow | Areas within the limits of
' General of Director/ following revenue districts of
Income-tax Director of the States of Uttar Pradesh
(Investigation), Income-tax and Uttarakhand:
Uttar Pradesh (Investigation), (1) Lucknow
and Lucknow (i)  Barabanki
Uttarakhand (iii)  Basti
(iv)  Faizabad
{v) Gonda
(vi) Hardoi
(vir)  Jaunpur
(viii} Pratapgarh
(ix)  Rae Bareilly
(x) Chhatrapati Shahuji
Maharaj Nagar (Amethi)
{xi)  Sultanpur
{xii)  Sitapur
(xi1i) Unnao
(xiv) Lakhimpur Kheri
(xv} Bareilly
(xvi) Pilibhit
{xvit) Balrampur
(xviil) Bahraich
{xix) Ambedkar Nagar
(xx)  Shahjahanpur
(xxi) Allahabad
(xxii) Azamgarh
(xxiii) Chandauli
(xxiv) Deoria
{(xxv) Fatehpur
(xxvi) Ghazipur
(xxvii) Gorakhpur




(xxviii)Kaushambi

(xxix} Kushinagar

{xxx) Maharajgan]

(xxxi) Mau

(xxxii) Mirzapur
(xxxiii)Sant Ravidas Nagar
(xxxiv)Sonbhadra

(xxxv) Varanasi
(xxxvi)Ballia

(xxxvii) Moradabad
(xxxviii) Bijnor
(xxxix)Jyotiba Phule Nagar i.e.,
Amroha

(x) Rampur

(xli) Badaun
(xlii) Sant Kabir Nagar
(x1iii) Siddhartha Nagar
{xliv) Srawasti
(xlv) Sambhal
Principal Kanpuj | Areas within the limits of
Director/ following revenue districts of the
Director of States of Uttar Pradesh and
Income-tax Uttarakhand:
(Investigation), (1) Banda
Kanpur (i) Chitrakut

(iii}  Hamirpur

(iv)  Jalaun

(v)  Ramabai Nagar (Kanpur
Dehat)

(vi)  Mohoba

(vil) Kannauj

(viii) Meerut

(ix) Baghpat

(x}  Ghaziabad

(xi}  Muzaftarnagar

(xii) Hapur

(xiii) Agra

(xiv) Etah

(xv) Aligarh
(xvi) Auraiya
(xvii) Hathras
(xviii) Etawah
(xix) Farrukhabad
(xx)  Jhansi

(xxi) Lalitpur

(xxit) Mathura

(xxiti) Firozabad

{xxiv) Mainpuri

{(xxv) Kanshiram Nagar
(xxvi) Gautam Buddha Nagar
(xxvii} Bulandshahr
(xxvi1})Chamoli




\ , j_(xxix) Dehradun
(xxx) Haridwar
|| (xxxi) Pauri
| (xxxii) Rudraprayag
' (xxxiii)S;aharanpur

(xxxiv)Tehri Garhwal
(xxxv) Uttarkashi
(xxxvi)Kanpur
(xxxvii) | Shamli
(xxxviii) Pithoragarh
(xxxix)Utlham Sin gh Nagar
' : (xl)  Bageshwar

(xIi) Ndinital

(xlii) Almora

‘ xliit) Chwam pawat”
_ : Lo —

g}. This notification shall come into force with effect from the dale of its publication_ in the Official
azette. : ‘

2017, F.No. 187/37/2014-ITA.T]
0- 18

[Notification No. LH’

SHARMA, Director

DEFPSHIK '

To
The Manager,
Government of India Press,
Ring Road, Mayapuri Industrial Area,
(Near Rajori Garden)
New Delhi.
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FTLAT.....(3N.-3FHT FAFTT 1961 (1961 &7 43)] I 4ry

(2).% Tgd veT faddl & YANT HId §U HA Todal
FAIo USEd THTET A YT X A8 AT IfUggdr
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1 2 3 4 s 1k
“11 KHRIC T AWHAS | T qTTF || 3 ‘;;rc.‘%r A ITEes
HellG 2T [BESIET] I=ar éf farafaf@a veeg
(), 3 IDENED forelt &y @ A 33 g
g 3R HIIERT S ER _
3URIEUS (SIr), (). T&AZ
qJGAF (iD). {amaﬁ
(iii). [’aq-—c?r
(iv). HaTTETE
(v). | 33T
(vi). | %S
(vii). | SeTqX
(vitl). |9
(ix). | TTELAT
(x).|BAafd TSl AR
ST (3THSN)
(x1).| Gedleag
(xii)| GTaTIX




oy

xiil). (Fo=id

iv). AR T
(xv). §LI

(xvi). dveirefre
xvit). SORTAIT
xviii). dgsd

(xix). JFESHT AR
(xx). ATEABITX
(xxi). SATETEC
(xxii). JATSTHIG
(xxiii). Tarel

(xxiv). gatan

{xxv). W
(xxvi). FMSHTIX
{xxvii). ?ﬂT@T}S
(xxviii). IemFe)
(xxix). ?Qﬁﬂ?'l'\"
(xxx). HERTTINST
(xxx1). A>

(exxit). TSR
(xxxiii), I TG dAIR
(xxxiv). QleTsTe

(xxxv). GRIOTE
(xxxvi). Sferar
(xxxvii). FICTIE
{(xxxviil). fastaAR

(xxxix). KZIIECH gﬁ AN,

31T
(xI). THAYY
(xli). SeTg,
(xlii). T HER FAIN
(xliii). Tagamed 7R
{xliv). el
(xlv). ETe
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